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Will the Minister of Food and Agri-
culture be pleased to state:

(a) the number of States|parts of
States which are experiencing acute
fodder shortage during the current
vear;

(b) whether cattle have perished on
a large scale in Bihar and Uttar
Pradesh and are being sent to slaugh-
ter-houses on account of the acuts
shortage of fodder ang water;

(c) if so, the estimated loss thereof;
and

{d) th steps taken to prevent fur-
ther disaster?

The Minister of State in the Minls-

iry of Food, Agriculture, Commurity .

Development and Cooperstion (Shri
Annasahlb Shinde): (a) According to
the information furnished by the State
Governments, 3 States have reported
acute fodder shortage,

(b) The latest reports from the Gov-
ernments of Bihar and U.P. do not dis-
close that cattle have perished on a
large scale or are being scnt to the
slaughter houses on account of acute
shortage of fodder and water,

fe) Does not arise.

(d) A statement is 1ald on the Table
of the House. [Placed in Library.
See No. LT-796/6871.
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Food Shortage in Madbya Pradesh

*776. Shri Baburao Patel: Will the
Minister of Food and Agriculture be
pleased to state: -

(a) why the State of Madhya Pra-
desh, which has always been a gur-
plus State in foodgralns, is said to be
having serious food shortage this year;

(b) whether, this ig due to a natural
shortage of foodgraing or an artificlal
one created by the State Government
and the foodgrain hoarders to raise
the prices of foodgrains and make
more profits;

() whether Government proposs te
appoint a Committee to investigats
into the reported shortage and charge

of hoarding;
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(d) it so, when; ang
(e) if not the reasons therefor?

Pradesh is due to shortfall in pro-
duetion.

(c) to (e). No Committee is bemg
.ppointed as shorage js due to natural
reuses.

Sugar Corporation

*971, Shri Yashpal Singh:
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Will the Minister of Food and Agrl-
ulture be pleased to state:

{a) whether Government are ton-
sidering g proposal to set up a Sugar
Corporation for taking over defaulting
and mismanaged sugar mills; and

(b) if 50, the details thereof includ-
ing the expenditure involved and the
time by which a decision is likely to
bhe taken?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development ang Cooperation (Shri
Anpasahib Shinde): (a) No, Sir.

_ (b) Does not arise.

Ships affected by Closure of Sues
Canal

*718. Shri D. C. Sharma:
Shrl 8. Eundu:
Shri Srinlbas Misra:
Shrl K. Lakkappa:
Shrl Hem Barna:
Shri Samar Guha:

‘Will the Minister of Food and Agri-
sulture be pleased to state:

(a) the number of shipe affected by
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the closure of the Suez Canal which
were On lheir way % India; and

(b} the incresse in the cost of
freight to be paid by India to the shipe
coming via the Cape of Good Hope?

Annasahib Shinde): (a) The number
of foodgrains ships affected was 135.

(b) In the absence of any definile
indication so far about the likely in-
crease in freight charges, generally
or for individuals <hins, it is not possi-
ble to give this wnlormation.

Effect of Insecticides used for Food
on Human Health

*7179. Shri Baburao Patel: Will the
Minister of Food and Agricaliure be
pleased to state:

(a) what arc the recomunendations
of the Committee appointed to investl~
gate the extent of poisonous contami-
nation of fruits and foodgrains by the
use of various pesticides, insecticides
angd fumiganis and the cunsequent
danger to public health due to the
consumption of such fruit and food-
grains; and

(by whether Government have
finalised their consideration and if so,
the decision and mction taken there-
on?

The Minis er of State in the Minks-
try of Fosd, Agriculture, Community
nt and Cooperation (Sbrl
Annssahib Shinde): (a) A summary of
the recommendations is Jaid on the
Table of the House. [Placed in Lib-
rary. See No. LT-T87/61).

(b) The Joint Selcet &t«e of

the Parliament which considered the
various provisions of the Insecticides
Bill. 1064, had taken into +hese
recommendations also.





